BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE SITTING AT CHENNAI

(Under Section 18 (1) read with Section 14 (1) of
the National Green Tribunal Act 2010)

APPLICATION No. 22 of 2021 (S2)

D. Vijayaragavan,
West Tambaram, Chennai — 600 045 ... Applicant
-Vs

1. The Commissioner of Police,
Greater Chennai Police,
Periyamet, Chennai — 600 007
and 6 others ... Respondents

INDEX TO ADDITIONAL DOCUMENTS No.3

Sl. Description of Document Page
No. No.

1 Exhibit No.1 : Copy of the Prior Site Approval letter issued by | 4 - 2
3 Respondent to the 7" Respondent for the proposed site

2 Exhibit No.2 : Copy of the approved site drawing in which 3
Applicant’'s home is fraudulently shown as commercial building.

3 Exhibit No.3 : Copy of the Applicant's Ration Card to show his 4
residential address.

4 Exhibit No.4 : Copy of the E.B Card showing that electricity 5
connection to Applicant's home is under residential category
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V.B.R. Menon
Counsel for Applicant
Place : Chennai-600078 Mobile ; 9384762930

Date :02.05.2021 E-mail: vbrmenon@gmail.com
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/\MS COLLECTIONS '

Fancy Stores
# 2/1, Malliga Nagar 1st Street, Krishna Nagar,
West Tambaram, Chennai - 600 045.

Ph : 044-2226 0623
_ Mob:94459923238




BEFORE THE HON'BLE NATIONAL
GREEN TRIBUNAL SOUTHERN ZONE
SITTING AT CHENNAI

Original Application No. 22 of 2021 (SZ)

D. Vijayaragavan,

S/o.Duraisamy,

New No.36, Old No.2,

Alagesan Street,

West Tambaram,

Chennai — 600 045

Chengalpattu District ... Applicant

And
The Commissioner of Police,
Greater Chennai Police,
No.132, Commissioner Office Building,
EVK Sampath Road, Vepery,
Periyamet, Chennai — 600 007
and 6 others ... Respondents

INDEX TO ADDITIONAL
DOCUMENTS No.3

V.B.R Menon, B.E, MBA(lIIMA), LLB,
(Ms — 23/ 2012)
Counsel for the Applicant
Ph: 9384762930



